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Unstarred Question No, 2149 on 23rd
March 1961 and state:

(a) whether the project reports in
respect of underground mines of the
Korba coalfields have since been ex-
amined by the National Coal Develop-
ment Corporation;

(b) if so, action taken thereon?

The Minister for Steel Mines and
Fuel (Sardar Swaran Singh): (a) and
(b). The Project Reports for two un-
derground mines with a total capacity
of 1.7 million tons of coal per annum,
prepared by the Soviet Experts have
been examined and accepted by the
National Coa] Development Corpora.

tion. These project reports are at
present under consideration of the
Government.

Shortage of Soft Coke in Maharashtra

2764, Shri Pangarkar: Will the
Minister of Steel, Mines and Fuel be
pleased to state:

(a) whether it is a fact that there is
acute shortage of soft-coke in Maha-
rashtra;

(b) if so, whether Government
have received recently any complaints
in this regard; and

(c) if so, action taken thereon?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) to
(c). Occasionally, reports of shortages
of soft coke in Maharashtra have been
received. In consultation with the
State Government, 225 wagons of soft
coke have been allotted to be moved
in block rakes every month. During
the period January to June 1961 on
the average 212 wagons per month
have been moved. If the suggested
supplieg of nut coke from Bhilai, in
part substitution for soft coke from
Bengal/Bihar coalfields, could be
availed of, the overall supply of do-
mestic coke would be still better.

Pakistanis in U.P.

2765, Shri D. C. Sharma: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that in-
filtration of people without passports
in Uttar Pradesh from West Pakistan
hag increased during 1960;

(b) whether it is a fact that many
Pakistanis who entered Uttar Pradesh
with  passports, have remained in
Uttar Pradesh in spite of the fact that
the period of their validity has ex-
pired; and

(c) if so, the steps taken so far for
the repatriation of those whose period
of stay has expired and those who
have entered without passports and
also to stop the entry into Uttar
Pradesh of unauthorised persons from
West Pakistan?

The Minister of State in the Minis-
try of Home Aflairg (Shri Datar): (a)
There has been no marked increase.
As against 23 Pakistani nationals who
were found without passports in 1958,
the number of such persons was 35 in
1960.

(b) and (c). There arc at present
1,064 such persons. OQut of these, 383
have filed writ and civil suits. Suit-
able action for the prosecution and
deportation of the rest ig being taken
under the Foreigners Act, 1846. Those
who have entered India without pass-
ports are being prosecuted under the
Indian Passport Act, 1920, and then
sent back to Pakistan. An intensive
watch iz being kept to detect cases of
illegal entry of Pakistani nationals
into India.

Colonies for 8. C. & 8. T. in Punjab

Shri D, C, Sharma:
2767, { Sardar Igbal Singh:
Shri Daljit Siagh:
Will the Minister of Home Affalrs
be pleased to state:

(a) the amount year-wise given so
far to Punjab by the Central Govern-
ment for construction of colonies and
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hutments for Scheduled Castes and
Tribes during the Second Five Year
Plan period;

(b) the number of families of Sche-
duled Castes and Tribes housed so0
far with Central Assistance; and

(¢) the amount lapsed?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
to (¢). The required information has
been called for from the State Gov-
ernment and will be Jaid on the Table
of the House when received.

Central Schemes for the Welfare of
S C.&S T

2768, Shri D, C. Sharma: Will the
Min'ster of Home Affairs be pleased
to state:

(a) what were the Centrally spon-
sored schemes sanctioned for Punjab
for the Welfare of Scheduled Castes
and Scheduled Tribes in the State
during the Second Plan Period;

(b) the progress so far made in the
execution of these schemes;

(c) the total amount sanctioned for
these schemes;

(d) whether the amount sanctioned
has been fully spent; and

(e) if not, the reasons for  not
spending the amount fully?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
to (¢). A statement is laid on the
Table of the House. [See Appindix
IIl. annexure No. 77].

Secondary Education in Punjab

2769. Shri D, C. Sharma: Will the
Minister of Education be pleased to
state:

(a) whether any financial assis-
tance has been given to the Govern-
ment of Punjab for reorganisation and
promot on cf cc-ondary education in
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Punjab during the Second Five Year
Plan period; and

(b) if so, the total amount allotted
to Punjab during the Second Five
Ycar Plan period for this purpose?

The Minister of Education (Dr. K.
L. Shrimali): (a) Yes, Sir.

(b) During 1956-57 to 1959-60 Rs.
116.09 lakhs. During 1960-61 Central
assistance was given for the program-
me of educational development as a
whole. It is not, therefore, possible to
give the break-up of this figure for
different sectors of education during
this year; the Central assistance given
for general education ag a whole was,
howcever, Rs. 120.13 lakhs.
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